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The Registyar:General,
High Courtof Delhi,
New Delhi.

The Director,

Na:ckional Judicial Academy, 1 L New Gell
BhadlbhadaRoad, RO, Snra] Nalgdffoes enme Cout i o8

A

Bhopal:462044:(M.P)

/DHE/Gaz1B/G-3/NJA/2026

Lt o Dhrl & sesens Jintad
woiun Corrls, New Deltu

HIGH COURT OF DELHI

Bl

Shiérshiih Road;:New-Dellii- ,

R |
Dhesy Mo

Dated:

- i

[Fasx N&.0755-2696904, Tel: 0755-2696669]

O
F)DMJ'/‘QW
ghl26

Sub: Nomination.of.J udicial Officers for Programme No. P-1485; P-1487 & P-1489,

Sir,

I am directed to refer to

your letter Nos. NJA/Dir/Ac.Prog./2025-26/1885 dated

04.09.2025-& NIA/I\Ionﬁha‘tieh/ZO%S‘/zSGS dated 21.12.2025, on the above: subject, and to say that

Hon'ble the -Chief Justice has-been - pleased:

to nomittate the: following Judicial Officers for

attending the! P‘rﬁigtamfné=‘-NO%FP:I'—’@SS:;ﬁPifﬁ#B-7‘*’&‘*' P=1489- scheduléd to be.Reld in the month of
- January & February, QGZB“Béing'org‘a‘hizeﬁzby National Judicial Academy, Bhopal as mentioned
against their respective names hereunder:- |

S.
No

Daie

Prég"_ram :
No.

P?ngéinm_é".Nﬁm e

* “Nedrivés'of the norinated officers

1.

17.01.2026
&

P-1485 -

18.01.2026:

‘National >Seminar on
Criminal Justice:
-Adtninistration

1.

Dr. Saurabh”Kuléhreshtha, ASJ,
WeSst' District, Tis Hazari Courts,
Delhi.

Mr. Shivaji Anand, ASJ-cum-
Special Judge (NDPS), North-
West District, Rohini Courts,
Delhi.

Mr.  Bhupinder
Central  District,
Courts, Delhi.

ASJ,
Hazari

Singh,
Tis

P-}487 14,02.2026
&

15.02.2026

‘National " 'Seminar on
Judicial Skills

+ Ms.  Swati  Gupta,

DHIJS
(currently awaiting posting).

Ms.  Sakshi Sejwal, DHJS
(currently under training).

Mr. Deepak Kumar-l, ASJ
(FTSC) (RC), West District, Tis

-Hazari Courts, Delhi.

P-1489

21.02,2026
&
22.02.2026

"National ‘Seminar on| 1.

Court Adminpistration

Mr.  Gurvinder Pal  Singh,
Principal District & Sessions
Judge, South District, Saket
Courts, New Delhi.

Mr. Sanjay Sharma-, Principal
District &  Sessions Judge,
Shahdara District, Karkardoomsa




? A L] o

=T “CourtsyDelhi.

3, Mr. Dinesh Bhatt; Principal

© “Distriot : &1SEssidns JudEgoum-
Special Judge (PC Ach) (GBI, {
Rouse Avenue Court Gomplex,
NewDEbin: .o ;

No. 8 e~ SY/DHO/GazlBIG:3{NIAR026

1.

4

Yours Sincerely,

L ";i;rignyharmn)
Kegistiar (Gaz.-IB)
rRoglslar:General

Copy along with copy of lctEc:; datcd 04.09.2025 of the ,E'fr?eitor, National Judicial

Academy, Bhopal farwarded: to the foltawing PrnGihalDistrict. &»Sessians Judges for

information and necessary action and ta.co-oxdinate-directly, with vNdfiohal' Judicial

Academy;Bhopal with regard to study material:and otherrdetails.ofithe programmer

i, The Principal Distyjct & Sessions Judge,South Bistrict, Saket Couitsy New:Relhi.

ii.  The Pringipal. Distriet, &.Sessions Judpg,-Shabdara.Distriat; Karkardooma Gourts;
Declhi.

iii.  The Principal District & Sessions Judge-cum-Special Judge (PC Act) (CBI), Rouse
Avenue Court Complex, New Delhi.

Copy along with copy of letters dated 04.09.2025-8021,12.202550f the Dinéctor National
Judicinl Academy, Bhopsl-forwarded to the following'Brincipal*District & Sessions Judges
with the request to inform the nominated JudicialbOfficers (for '‘Plogram No. 'P.-I4'§5)
respectively and ask therrto co-ordinate directly with National Judicial Academy, Bhopai
with regard fo study material and other details of the programme:-
i.  The Principal Diktrict & Sessions Indge (HQs), Tis Hazari Courts, Delhi.
i The Principal Distriqt & Sessions Judge, North-West District, Rohini Courts, Delhi.
iii.  The Prineipal Distriét & Sessions Judge, West District, Tis Hazari Courts, Delhi.

Copy along with copy of letter dated 04:09;2025.0f the Ditector, Nativnal' Judicial
Academy, Bhopal forwarded to the following:Principal District & Sessions Judges with the
request to inform the nominated: Iudicial Officers (for Progtam No. P-1487) respectively
and ask them.to co-ordinate direotly with National Judicial Academy, Bhopal with regard to
study material and.other details of the programme:-
1 The Principal Disttlet& Sessions Judge (HQs), Tis.Hazari Courts, Delhi.
ii. ThePrl'nclpnl District:& Seysions J udges West Distict, AFis Hazari Courts,Delhi.
ii.  The Directot (Admiifjistation), Deini,Judisial-Academy, Soctor-14, Diwarka, New

Delhl- 110078, W

) . (Ashok Sharma)
Assistant Registrar (Gaz.-IB)

QFFICE OF THE PRINCIPAL DISTRIC 5 JUDGE -CUM- G
racuditnne > 77 &/D | ©9/ot[202£ pF Jo-3cpr2

No.Misc./Trmg./

Copy fnrwarded alongwith its enclo<u:e 115 mformation and necessdry action (o -

1. The PS 1o Ld. Pr. District & Sessions 1o cum-Spl. Judge (PC A«)(CBI),RACC, New Delhi. °
2. The Branch in-charge, Administraron. ¢ »neral, Bail & Filing. Pool Car, Care ‘Taking, Protocel
and Facilitation Centee, RACC, New Dl

A7 The Wehsite Committee, Tis Hazan ¢ aun, Delhi for uploading oo the official website. . l"’
Qe

(Dig Vinay
Officer In-charge (Judicial)
for Principal District & Sessions Judge-
cum-Special Judge(PC Act{CBD
Rouse Avenue Court Complex,
New Delhi.
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Ref: NJA/Dir/Ac.Prog./2025-26/ { BB S

M CM ‘J—u,&xl@) Daicd: 4" September, 2025

Suly: Roparding Nominations loy the NUA Programmes for the Academic Year 2025-26
Drom Sepiemler, 2025 to May, 2026 {I-1459 ta P-1504]

) The 10% meeting of tie National Judisial Acndeniic Cotncif (NJAC) was held on 29.07.2025 through
virtual mode. The NJA Amnual Training Calendar Tor the Academic Year was proposed, discussed and finally
approved for being adopted. :

The Academic Programmes of NJA for 2025-26 has been designed in conformity with resolutions
passed in the said NJAC meeting. The Chairperson of the NJA, the Hon'ble Chief Justice of India and [Hon'ble
members of the Governing Council and the General Body have also approved the Academic Programmes for
NIA for the Academic Year 2025-26.

A copy of the Academic Calendar for thie AY: 2025-26 is enclosed (Annexure-1). Nominations arc
required for the participation of the Judges of your High Court as well as Judicial Officers for the respective
programmes. :

The NJA would be grateful if you could kindly nominnte three Judges from your High Court and three
Judicial Officers from the courts under the supérvisory jurisdiction of your High Court for the regular
programmes (except special events) to be held duging September, 2025 to June, 2026 in the academic vear
2023-26. T can understand that nominations for all the programmes may not be feasible a this juncrure, and the
general practice has been to send the nominations two weeks before cach programme.

The Academy will be separately sending requesls for iominations for Regional Conferences to be
hosted by the concerned High Courts of specific reglon and other special events,

You arc also requested to consider nominations of participant judges/ judicial officers, 10 the extent
possible, of those who have not earlier attended NIA programmes to facilitate sensitization of 2 broader
component of our judiclal family to the bencfits of judicial training nnd education.

Wil sy LWM )

Yours sincerely,
Al

WE ,
{Aniruddha Bose} <
Hon'ble Mr. Justice Devendra Knmar Upadhyaya

Chicef Justice
Dethi High Court

New Deihi - 130003

Copy1a: 1. The Registrar General, Delhi [tigh Court, Delhi.
2. The Birecior (Academics), Delhi Judicial Acatdemy, New Deltii - 110 078.




